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[Dr. R. K. Poddar] 
essential imports needed for research 
activities with their banks while opening 
Letter  of Credit. 

Sometime ago, in response to the re-
presentations from the scientific community, 
the Central Government introduced Foreign 
Exchange Passbook system for our 
Universities and Research Institutes by which 
they are entitled to import equipment and 
chemicals for research upto a certain specified 
amount in any particular year. This 
arrangement has been of great advantage 
because now a particular University or a 
Research Institute does not 'have to pass 
through innumerable bureaucratic hassles for 
import of each and every item. On behalf of 
our scientific community and in the interest of 
smooth conduct of advanced research work in 
our country, I urge upon the Union 
Government to issue immediate instructions to 
the relevant authority to exempt our 
Universities and Research Institutes which 
have been granted foreign exchange passbooks 
from the requirement of depositing 200 per 
cent margin money with their banks for their 
imports. 

Finally, I would also request the Gov-
ernment to extend similar special facilities to 
the libraries of such institutions for the import 
of advanced text books and specialised 
research journals. 

 

Likely Closure of Schools in Tribal areas of 
Madhya Pradesh due to lack of Funds 

SHRI     SHIV      PRATAP      MISHRA 
(Uttar Pradesh): The education of tribals in the 
country is necessary to uplifit them from 
centuries of backwardness. Government 
efforts to educate the tribals are not enough. 
These have to be supplemented by the works 
of voluntary organisations. Non-governmental 
organisations run by dedicated social workers 
who go deep inside the tribal areas do a 
pioneering work. These need funds. Govern-
ment aid to  carry on    their work.    But 

very often these become victims of burea-
ucratic delay in releasing funds. In this 
connection, I draw the attention of the 
Government to the difficulty faced by the 
Mata Rukmini Sewa Sansthan, a Gandhian 
voluntary organisation, named after foe 
mother of Acharya Vinoba Bhave who was 
a freedom fighter and dedicated his life to 
the freedom struggle of India arid also 
propagated the ideal of educating tribals, 
Scheduled Castes and backward people in 
the country. 

His ideal was through education an 
individual gets freedom from economic 
slavery. For this he had also started in 
Madhya Pradesh a multi-vocational institute 
so that the people after education may get 
jobs. 

I would like to reiterate that Mata Rukmini 
Sewa Sansthan which is a voluntary 
Gandhian organisation, is running several 
schools in tribal areas of Madhya Pradesh 
Acharya Bhave was himself associated with 
this. The Government of Madhya Pradesh 
has not released the grant in time, as a result 
of which this organisation is facing crisis. I 
would urge uPon the Government to take up 
the matter with the State Government to have 
the funds released to avoid the provocation 
of Naxalites in South Bastar. This 14-year 
old Sansthan which received prestigious 
awards from the Government earlier for child 
welfare activities, that is, feeding and 
educating 2,000-odd students, and is 
maintaining a staff of 300. should be 
provided the required grant of Rs. 90 lakhs 
as told by Shrimati Nirmala Deshpande who 
is associated with this Sansthan. Mr. Vice-
Chairman, I would like to request you that 
you should direct the Madhya Pradesh 
Government to release the funds and 
facilitate the working of the Sansthan. 

Thank you  very much. 

Demand for arrest of a beef supplier of 
Sahibabad 
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SHRI PRAMOD MAHAJAN (Maha-
rashtra) : How can she allege that anybody.   
. . (Interruptions). 

 
We can't take it like that. 

SHRI PRAMOD MAHAJAN:  What is this? 

 

THE   VICE-CHAIRMAN   (SHRI   M. 
A. BABY): You can find out the actual 
position. 

SHRI PRAMOD MAHAJAN; What 
actual position? Special Mention is not to 
defame another political party. 

* Expunged as ordered by the Chair. 

 

No,  I  raise  my objection.   ..   {Interrup' 
tions)... 

SHR   PRAMOD   MAHAJAN:      Why 
don't   you   hear?   ...    (Interruptions) ... 

SHRI JAGDISH PRASAD MATHUR: 
Mr.  Vice-Chairman,  you  are being*   ... 
(Interruptions)... 
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SHRI H. HANUMANTHAPPA (Kar-
nataka) : You cannot threaten the Chair; you 
cannot dictate. 

SHRI JAGDISH PRASAD MATHUR: I 
have got an objection. I am on a serious 
point of order. 

 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): Now you please conclude. Don't 
refer to any names. Your time is also up. 

DR.      JINENDRA     KUMAR     JAIN 
(Madhya Pradesh):   She is dragging the name  
of  our  party unnecessarily....... 
(Interruptions)... 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): Don't refer to any names. Now you 
conclude. 

t[   ] Transliteration in Arabic Script. 
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 [ ] Transliteration in Arabic Script 

Need to give proper representation to 
Members of SC/ST and Minority 

Communities in Selection Committees/ 
Boards of BCCL in District Dhanbad,  
Bihar 

 

 


